FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BF PRECISION PRIVATE
LIMITED

1. | Name of Corporate Person BF Precision Private Limited
Date of Incorporation of Corporate Person | 18 January 2016

3. | Authonty under which Corporate Person 1s | ROC- Coimbatore
mncorporated / registered
4. | Corporate Identsity Number of Corporate | U29253TZ2016PTC022193
Person
5 | Address of the registered office and | SF 275/1 B, Malumachampattt P. O, Ganesh
prmncipal office (if any) of corporate person | Nagar, Pollachi Road, Commbatore Industrial
Estate, Cormbatore, Cotmbatore South, Tamil
Nadu, India, 641021

6. | Liqudation commencement date of | 22 March 2024

corporate person
7. | Name, address, email address, telephone | Name: Mr. Joby Chacko

number and the registration number of the | Address: No.120. 3 Mamn, 3* Cross, Prde
Liquidator Valley View, Jigam1 Hobli, Bangalore -560105
Email: jobykc@gmail.com

Ph. +91 96633 08656

Registration No. IBBI/IPA-001/IP-
P01372/2018-19/12300

8. | Last date for submuission of claims 21 April 2024

Notice 1s heteby given that M/s. BF Precision Private Limited has commenced voluntary
liqudation on 22.03.2024.

The stakeholders of M/s. BF Precision Private Limited are hereby called upon to submut a proof
of their claims, on or before 21.04.2024 to the liquidator at the address mentioned against item 7.

The financial creditors shall submut their proof of claims by electronic means only. All other
stakeholders may submut the proof of claims 1 person, by post or by electronic means. ~ -

Submussion of false or musleading proofs of claim shall attract penalties.

Liquidator

Reg No. IBBI/IPA-001/1P-P01372/2018-19/12300
Date' 23 03.2024
Place. Bangalore
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